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Government of 4

Social Welfare p
y epartm
Civil Secretariat b

: Notification
ammu, the \&y April, 2018

SRO-\ (L':.: -l_n exercise of the powers ,

=N conferred under syb.-

Section 3 of t-i'.u: Jammu & Kashmir State Commission T‘:? ;f':lmn (2), (b & ) of
1997 read with Jammu & Kashmir State ackward Classes Act,

Commission f; ;
(Amendment) Act, 2016, the Government hereby nominate lhszjilfi:ard Classes
E pPersons us

Members in the Jammu and Kashmir State C 1
: - ommission ff :
period of 5 years from the date they assume the offjce- or Backward Classes, for a

S.No. | Name of the member
1 Professor Retd Virender Gupta R/o Jammu,
21 Advocate Onkar Seth R/o Channi Himmat, Jammu

deiliunal Secretary to the Govemn
No, SWE/BCC/09/2011 Part-II Dated: \q .04.2018

All Financial Commissioners.

Principal Secretary to Hon’ble Chief Minister, J&K,

Principal Secretary to Hon’ble Govemnor, J&K.

All Administrative Secretaries to Gowt, .

Commissioner/Secretary to Government, General Administration Department.

Divistonal Commissioner, Jammu/Kashmir.

Director Information, J&K Jammu.

All Deputy Commissioners.

9. Secretary, J&K State Commission for Backward Classes.

10. Secretary Legislative Assembly/Council.

11. Director, Archives, Archeology and lﬁ-flus;;ufzﬂar JEK, Jammu.

12. Principal Pvt. Secy. to Chief Secretary, J&K. L

13. Gencrgl Manager,y Government press for immediate publication 1n next issie of
Govt. Gazette.

14. Special Assistant to Hon'ble Minister s

15. PS to Hon’ble Minister of State _ -y
16. PS to Secretary to Government Social Welfare Department.
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